
OFFICE OF THE PRINCIPAL DISTRICT & SESSIONS JUDGE
WEST DISTRICT, TIS I-IAZARI COURTS, DELHI

No.3 6 /2' /Genl./West/THC/2024 Dated, Delhi the /91//[kg
Sub.:- Notification regarding suspension from practice as an Advocate in any Court of

Law.

Forwarded copy of Endorsement Letter No. 42930-43060/Genl./Misc.lCirculation/2024

Dated 14.11.2024 along ‘with its enclosure i.e. copy of Notification Bearing Ref N0.

480/Gen/SF/2024 Dated 11.09.2024 of Col. Arun Sharma (Retd.), Honorary Secretary, Bar
Council of Delhi, 2/6, Siri Fort Institutional Area, Khel Gaon Marga, New Delhi — 110049
received, on the subject cited above, from Ms. Ravinder Bedi, Ld. Officer In-Charge, General

1_?;ranch, Central District/Ld. District Judge (Commercial Court), Tis Hazari Courts, Delhi for

information for necessary action!compliance to :-

1. All the Ld. Judicial Ofiicers of West District, Tis Hazari Courts, Delhi.
2. The I-Iony. President, Bar Association, Tis I-1azariCourts, Delhi.
3. The I-lony. Secretary, Bar Association, Tis Hazari Courts, Delhi.

4. The Chairman, Website-Conunittee, Tis Hazari Courts, Delhi with the request to direct the
concerned dealing Officer/Official to upload the same on Centralized Website of Delhi

District Courts as well as on the Website ofWest District.

5. I_’.S. to the Ld. Principal District & Sessions Judge, West District, Tis Hazari Courts,
Delhi.

6. The R&I Branch, West District, Tis Hazari Courts, Delhi with the request to upload the
same on LAYERS.

(Aj Gupta)
District Judge (Commercial ourt) -05/

Officer Incharge General Branch,
West District, Tis Hazari Courts, Delhi

Enclosure:— As above. u
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{Statutoryfiody Constituted under the Advocates Act, 1361) '
2/6, Slri Fort Institutional Area, Khel Gaon Marg, New Delhi-110 049

_,_¢§§_(_}_[_(f=‘;g_r_1,,f§F[2024 '" " ' Dated _11.o9.2o24
- - . . - . - . . . . - . . . - Q . . .: - . . . - - ii

It is hereby notified for general information that pursuant to the _0rder dated
13.014-.2024 passed by the Disciplinary Committee of Bar Council of India, Mr.
I-Iarish Chandra Tiwari (Harish Tiwari) {Enrolment No. D/._316_l1995} R/0 R/0

2, .H.No. G-l1/ 137, 2'1"‘ Floor, Sector-16, Rohini, Delhi-.1 10085, has b‘,<=:_.'e":'n suspended
I‘! 'from practice as an Advocate in or before any Court of Law for a- plgfiod of five (5.)

years from the date of notification i.e. 11"! September, 2024, as respondent
guilty of serious misconduct has been committed by Mr. I-Iarish Chandra Tiwari.

This has emanated from the I-T-ar Council of India Tr. Case =No. 60/2016 titled
Mr. Manoj Jain, Spl. Judge [PC Act) CB1, Rouse Avenue Versus Mr. Harish
Chandra Tiwari (Hamish Tiwari). I -

. ' Jive

 nSharma (Retd.)
Secre

. Q If.

. - ' I“ Q _Copy forwarded for information to I:-p . ._ 0?:
, O - H3

1. ‘The 15¢ Additional Solicitor General of India, Supreme Court o _ .
New Delhi. _ _ s‘~_-,-;~- <3‘

2. The Secret.a1'y,;Bar-Council of India, 21, Rouse Avenue, New Delhi ~
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3. The Secretaries of A11 Bar Associations,_ Delhi e
4 The Secretaries -ofAl1 State Bar Councils. £

The Registrar, Supreme Court of India, New Delhi -mg
The Registrar General, High Court of Delhi, New -Delhi. ___,_._-/-"""'4
The Registrar General, A11 High Courts in India -
The District 85 Session Judge, Tis Hazari Courts, Delhi

¢-,-
F\

9 The District Judges in aJ1 8 Districtsof Delhi
10. The District Magistrates in all 9 Districts of Delhi 256(co&<§ _
11 ..’1‘he'Se<:retary, Ministry of Law, Justice 8: Co.-Affairs, New Delhi V
12.Mr.' Harish Chandra Tiwari (Harish Tiwari) R/0 H.No. o-1 1/ 137, 14)“ new

2114 Floor, Sector-16, -Rohim, Delhi-110085. (You, are CI11‘€CiZ6d to submit
your original Enrolment Certificate &—. identity Card issued by the Bar
Council of Delhi.) .

B.O. : 1-F, Lawyers‘ Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 011423387701
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_ OFFICE O_F THE PRiNCiPAL_D_iSTRlCT & SE_$SlON§.IUl1GE_[HQ,§)! DELHi

N0. —/(;€rE7M€s?./Circulation/2024" ' Dated, Delhithe Q

Sub:- Notification regarding suspension from practice as an Advocate in any Court of Law.

Forwarded a copy of the Notification bearing Ref No. 480/Gen/SF/2024, dated
11/09/2024, received from Col. Aron Sharma (Retd.), Honorary Secretary, Bar Council of Delhi,
2/6, Siri Fort institutional Area, Khel Gaon Marg, New Delhi-110049, for information and
necessary ctionto:- '

-Athe Ld. Principal District & Sessions Judges, Delhi/New Delhi. “J '44’
The Ld. Principaiiudge, Family Courts (Hills), Dwarka Courts, Delhi.
All the Ld. .ludici'al Officers posted in Central-District, Tis Hazari Courts Delhi. "
The Chairman, Website Committee, Tis H_azari Courts, Delhi With the request to upload
the same on the Website of Delhi District Courts as per rule.

5. Dealing official for uploading the same on Centralized Website through LAYERS as per
rules.

6. P.S. to Ld. Principal District & Sessions Judges(HQs‘}, Delhi for information.

P!*'!*’

T

(RAVI oer: BEDI)
Officer in-Charge, General Branch, (C),

District Judge, (Commercial Court),
‘ Tis Hazari Courts Delhi.

Encl. As above


